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[ 8 February, 2024 ]

One Hundred twelfth Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in the Sixty-
First Report of the Committee (17" Lok Sabha) on "Non-utilisation of Solar
Thermal Power Plant";

One Hundred thirteenth Report on “Development of Railway Land for
Commercial use by Rail Land Development Authority”;

One Hundred fourteenth Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in the 66"
Report of the Committee (16" Lok Sabha) on "Non-compliance by the
Ministries/ Departments in Timely submission of Action Taken Notes on the
non-selected Audit Paragraphs (Civil and Other Ministries)";

One Hundred fifteenth Report on “Catering Services in Indian Railways”;

One Hundred sixteenth Report on Action taken by the Government on
Recommendations/Observations contained in 49" Report of the Committee
on “Assessment relating to Agricultural income”;

One Hundred seventeenth Report on Action taken by the Government on
Recommendations/Observations contained in 53 Report on “Excesses Over
Voted Grants and Charged Appropriation (2019-20)”;

One Hundred eighteenth Report on “Inordinate delay in setting up of Indian
National Defence University (INDU)”;

One Hundred nineteenth Report on “Loss of Revenue due to failure to revise
Casual Occupation and Service Charges”;

One Hundred twentieth Report on “Short Assessment of rent”;

One Hundred twenty first Report on “Disability Pension in Indian Army”;

One Hundred twenty second Report on “Audit of Pay & Allowances in Police
Department, UT, Chandigarh)”; and

One Hundred twenty third Report on Action taken by the Government on
Recommendations/Observations contained in 72" Report on “Irregularities in
awarding of major works of SEEPZ, SEZ Authority, Mumbai”.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RURAL DEVELOPMENT AND PANCHAYATI RAJ
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[RAJYA SABHA]
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REPORTS OF THE COMMITTEE ON WELFARE OF
OTHER BACKWARD CLASSES

it g FiE 919d (STR USY) : HEIGd, H 3y [Ues a1 & dHedTvl Hael | &
FeferRad wfcrdel &1 Ueh-Ta vl (sl a1 faw<l ) 991 yeel U= &l §:-

(i) Thirtieth Report on Measures undertaken to secure representation of OBCs in

employment and for their welfare in various Departments/Organisations/

Institutions under Department of Personnel and Training (DoPT);

(i) Thirty-First Report on Action Taken by the Government on the
Observations/Recommendations contained in its Twenty-First Report
(Seventeenth Lok Sabha) on ‘Measures undertaken to secure representation
of OBCs in employment and for their welfare in Employees’ State Insurance
Corporation (ESIC)’ pertaining to the Ministry of Labour and Employment;

(i) Thirty-Second Report on Measures undertaken to secure representation of
OBCs in employment and for their welfare in Central Industrial Security Force
(CISF) under the Ministry of Home Affairs; and

(iv) Thirty-Third Report on Measures undertaken to secure representation of
OBCs in employment and for their welfare in Central Reserve Police Force
(CRPF) under the Ministry of Home Affairs.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS
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REPORTS OF THE COMMITTEE ON PUBLIC UNDERTAKINGS
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